
(b) tf IO, the nature of the ta1b 
beld •t the meetlnl ana th~ rel\.lltl 
thereof? 
.. .,...t, ......... la the ....... 

tr., Of ~ A9aln (8brl Sareadn 
Pal 8 .... ): Ca) Yu, Sir. 

(b) The Heads of Arab Mifu1iont> in 
New Delhi conveyed their grateful 
thank1 to the Government of India on 
behalf of their resPeetive Governments 
for Jndia'1 support in the West Asian 
mm. 
Peklq Radio Brutlea.ta AMat MIZO. 

•111. Bllrt ·B- Ilana: 
Slarl 1(1,,...war Slaah: 
8llrl A.. In 161ru : 
Art lweb: 

Will the Minister of Ssiernal Atraln 
be pleued to 1tate ~ 

(a) whether it is a fact that the Pek. 
ina Radio ln iu broadcast, possibly on. 
the 29th May, 1967, hu eome out with 
encoura1in1 word& for the Mi%o hos· 
Wea for their 'revolution• a1ainst 
Jndja; and 

(b) if so, Government'• reaction \.o 
the Chinese interference in our in-
tern.1 a«aln ? 

Tiie JlhlH• Of b&emal .Ualra 
(llut M. O. Cbaala): (a) Yea, Bir. 

(b) Government are fully aw~~ of 
the dancerom lmpllcatlON Of such in· 
terference. 

Will the KbUtter ot btena1 
Main t. pleueel to at.aw : . 

Ca) whetber Pakiatan Government 
baft lbt a NP17 to hb let&er ~­
m1 wlUtl\IMla or ln4la to talk with 
~ on all matten lnc1udlaa 
Kadn'Qlr llNe ; 

(b) 11 m, tbe natun tMNof; and 

(e) tbe a.t.t '"81*tl Of .a.. pro-
p-.t~ tellll' 

Tiie Mlatllter of hteraal Main 
C8Ju1 II. C. Claqta): (a) No, Sir. 

(b) and (c). Do not &rile • 

P.ta of Secret.rt. In tJae Depart-
ment. of Defence Prodacttea ... 

Deleaee 811pp1J 
' 

• 59%. Slari JJMlnB•Y Bu• : 
Sbri K. &mum: 

Will the Minister of Defence be 
pleased to slate : 

(a) whether Government have 
taken any decision to abolish tbe posts 
ol secretaries in the departments of 
Defence Production and Defence SUP· 
pJy, whkh were created in 1M2 1D 
vtew of the present economy drive; 
and 

< b) if not, the reaaons tor their con-
tinuance ? • 

Tbe Mbdster of Defeaee (Slut 
Swaran SlDJh >: (a) Only the poat of 
Secretary (Defence Supplies) which 
was created with effect from 2f-ll...as, 
is proJ)OSed to be abolished with effect 
from 1-7-67. 

( b) Def ~nce Production has beeo 
assuming tncrea.sing lmpc.lrtance a1nce 
1962, in view of the urgent need to 
develop and manufacture modern and 
efficient weapons and equipment 
within the country. Government •~ 
satiafted that the volume, nature and 
quality of work in the department 
justifies the post of a Secretary in 
the Department of Defence Produc-
tion. 

Jado-Oe1l• ~ .. Ull 
•Ill. Slut K... Baltlar : 

BUI D. A.at: 
8larl D. C. Auma: 

Will th• lliniater of &net-.ll Af • 
lain be pleued to state : 

(a) whether Govemmen\ of C«rl0t1 
h•ve demanded that under Int.ru-
tianal Law, India wu oblipcl to_.. 
Id i.piation to enable J\ to aecet& 
~trlatiOll of 115,000 people tr.a 
CqlOD u provjded IA tbe lndo-CW19. 
~t ol llM• and 
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(b)  if so, the steps taken in this 
matter ?

The Minister «f External Affairs
(Shri M. C. Chagla): (a) No, Sir.

(b) Does not arise.

Boycott of Indian Goods by American 
Firms

*591. Shri M. Meghachanira:
Shri BUreawir Kalita :
Shri K. Haidar:
Shrt Hnkam Chand Kachwai: 
Shri  Singh Ayarwal: 
Shri Prakash Vlr Shastrl: 
Shri Rammtar Shastri:
Shri 7. S. Knshwah :
Dr, Sorya Prakaab Pori:
Shri Mahant Digvljal Nath : 
Shri Shiv Komar Shastrl: 
Shri lUlfetnrir Siafh Shastrl: 
Shri Virendrakomar Shah : 
Shri S. K. Tapnriah :
Shri Hem Baraa:
Shri gnrendranath Dwlvedy: 

Shri Nath Pai:
Shri Y. A. Prasad :
Shri B. N. Shastri:
Shri Shiva Chandra Jha:

Will the Minister  of  External 
Affairs be pleased to state :

(a) whether it is a fact that as a 
reprisal to India’s support to U.A.R., 
in the present Middle East crisis, some 
U.S., Firms have boycotted  Indian 
goods;

(b) ,if so. the details thereof; and

(c) Government's reaction thereto?

The Minister of External Affairs 
(Shli M. C. ChaftaT: (ft) and (b). To 
our knowledge only two firms, Cohen 
Dry Goods Co, and its subsidiary, En­
terprise Manufacturing Co., both of 
Philadelphia, who had newly entered 
the field of Indo-U.S., trade to import 
some Indian textiles, have cancelled 
their import orders of some $20,000 
from Indian manufacturers.

(c)  This  unjustified  cancellation 
seems to have been an Isolated out- 
burst of emotion. There is no reason 
why there should be any hostility to­
wards India in the UJMs because of

our West Asian policies. In any 
case, trade and econmoic relations 
should not be mixed up with politics. 
We believe this is widely recognised 
in the U.S.A., and find no indication 
that this isolated cancellation is set* 
ting any pattern.

Reported Ealry of Chinese into 
Nagaland

*595. Shri B. N. Shastrl: Will the 
Minister of External Affairs be pleas­
ed state :

(a) whether it is a fact that some 
Chinese nationals recently entered into 
Nagaland through Tirap District o* 
N.E.F.A.:

(b) if so, the steps taken to drive 
them out;

(c) whether Government are also 
aware that the Chinese follow the old 
route over the Patkai range of moun­
tains for entering into India; and

(d) if so. the steps taken for check- 
ing the entry of Chinese through this 
route ?

The Minister of External Affairs 
(Shri M. C. Chagla): (a) No, Sir.

(b) to (d). Do not arise.

Forcible collection of taxes by Nagas

*596. Shri D. C. Sharma:
Shri P. K. Deo:
Shri G C. Naik:
Shri K. P. Singh Deo:
Shri A. Dipa:

Will the Minister of External Affairs 
be pleased to state:

(a) whether it is a fact that the 
Naga hoatiles are going about collect­
ing taxes forcibly from villages not 
only in Nagaland but also in certain 
areas bordering Assam, telling' the 
people that they need money to buy 
arms and ammunition to strengthen 
their position and are also Intimidat­
ing the villagers;

(b) whether it is al*o a fact that 
Naga rebels have been supplied with 
explosives to blast trait*; c*d




